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Central Administrative Tribunal
Principal Bench: New Delhi

OA Ne.221/94
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Shri N.V. Krishne .
. nan, Vice-Chai
8hri C.J. Roy, Nemt’::er (9 irman (R)

Hise Seems xishwal
p/o shrl Ve xishwan

- Age 24 yearss , |
T0T prawing, , (,,
govt. Girls couposite Model
sr. secondary gchool KoOe. 2
MS Park, ghadara, pelhi=-32
R/o 11-o Pkt. B group IV

D’-lﬂhad_ Gar_den. mlbl"QSQ

Mre. gurpreet Ksur, -
wo shrl pevinder singh,

Age 28 years, :

¥GT Drawings

govi. coed Model gecondary Schools
J & XK Blocky - .

pilshad Garden, pelhi-05 |

;R/«o Pm'“'ek vihar, De1h1-95.

Miw. Madhn,xbarbanda
w/0_shrd Ajey xharbanda
. Age 30 yesrss =
f“’GT5DI3‘1389
- govt. Coed pidadle school,

New Ashok Ragar, .pelhl,

R/0 A=T9, ‘Bector 40,
. HOIDA=201301.
-(Throu%h: ghrl K.N.R. Pillay

. Advoce e)

e 00 applicapte

AKRD

tsl Territory of pelhd

govt. of National capl
£ Bducation

" ehrough the Director ©
' Delhi-110006. |

py. Director of Educatlon, pistrict Easto

geni Garden
Ggeeta Colonys pelhi=110031
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, ORDER(ORAL)
Mr. N.,V. Krishnan

T b
he learned counsel for the applicants
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Respondents



San,

to vithdraw this 0.3,, as it has beceme infructuous,
In the circumstances permission is granted, The 0.4,

is dismissed, as having become infructuous.
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(c.x, ROyg' (NoVe Krishnan)
Member(J ' Vice-Chairman(A)
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